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Indian Students going Abroad 

*196. Shrimati Renu Chakmvartty: 
Will the Minister of Edueatio.~ be 
pleased to state: 

(a) whether the Edu~ation !II;inis-
try has any method of checking the 
cases of students who have «one 
abroad getting scholarships, stipends 
and other financial facilities from 
American colleges, institutions and 
universities without Government per-
mission; 

(b) whether Government are aware 
that many Indian students aloo get 
such facilities from U.K. educational 
institutions; 

(c) whether there was and deviat-
iOn in the method of checking the 
cases of students going to simi!ar 
universities in the U.S.S.R. with sti-
pends; and 

(d) if so, the reasons therefor? 

Th~ Minister of Education (Dr. K. 
L. Shrimalil: (a) No. 

(b) Yes. 

(c) No. 

(d) Does not arise. 

Chinese in India 
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Shri Pramathanath 
L Banerjee: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) how many Chinese to whom 
notices to quit India were issued 
have left India; 

(b) whether any drastic step. are· 
contemplated by Government against 
those Chinese who have not left 
India; 

(c) whether Government are aware 
that anti-national activity has in-
creased in Calcutta with the help of 
these Chinese; and 

(d) if so, what steps have been 
taken by Government to curb their 
anti_national activities? 

The Minister of Home Affairs (Shri 
La) Bahadnr Shastri): (a) Thirty. 

(b) They are prosecuted under the 
Foreigners' Act, l!i46 and also deport-
ed across the land border wherever 
necessary. 

(c) and (d). A careful watch i!f 
being maintained and suitable restric-
tions are imposed in cases, where 
considered necessary, in the interest 
of national security. 




